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oft Sisa cis feat ST THT e. 

TAS WAIT 
( 3TATAITT ) 

Wiferenre St Wena 
HAH 442] Ae, FIA, feaiw 10 Aaa 2021 19, Wee 1943 

aaa at fart 

wore, fei 10 AarAT 2021 

FH WH-U3-37-2017-1-Wa-(77). Fea Ae Wa Barat siferran, 2017 (2017 wT 19) Ht aT 9 vat 

ayaa (3) % dea yea wee ar wan are ee WT Te, Tiss st fomie & srt oH, wget, ga faut at 

afar sri WH B-3-37-2017-1-4ia (77), re, feat 26 Gene, 2017 4 Freafefad ees Fei @, aalds— 

sat afin 3, art 3, ea en 3 ot saa waft wiafeal & wear, Preafetiad sonia atk wfafteat at 

sia canted feat SET, Fa:— 

“3m 33012400, wee weil & sera Frfeiad srarrn | aly ardsitpad alg Usitd 

33012510, aa, 4a:— eated eater 

33012520, we. yet ar (Aan fraftet) ; 

33012530, @ a fie a : Ser fie da (waa 

33012540 Fer eitare), atext fiie-da (uae Aer 

weafen), eitafie da (waa-Aat 
uscaeia), treme da (waa Aen 

fate). 

2. ae afr 01 Haga, 2021 F AMT SPT. 

Fee & WAIT H AT SF GM sieMqa, 
am. th. sitarea, svafaa, 
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884 TeqgeN Usa, fetts 10 AAPA 2021 
  
  

sore, feat 10 Aart 2021 

H, WH-U-3-37-2017-1-A4-(77).— ae Sia H AGwse 348 ws (3) & aga 4, ga area al 

afigaat wate Wh-U-3-37-2017-1-Wa-(77), fete 10 AAPL 2021 FT steht aqae Ware & wir S Treg 

weitere frat stat @. 

yeqgey WIT B AA A aM sTeqan, 
ame. Wh. sitareta, scataa. 

Bhopal, the 10" November 2021 

No. F-A-3-37-2017-1-V (77).—In exercise of the powers conferred by sub-section (3) of Section 9 of the 

Madhya Pradesh Goods and Services Tax Act, 2017 (19 of 2017), the State Government, on the recommendations of 

the Council, hereby makes the following further amendments in this department's Notification No. F A-3-37-2017-1- 

Five (65), dated the 30th June, 2017, namely:— 

In the said notification, in the Table, after S. No. 3 and the entries relating thereto, the following serial 

number and the entries shall be inserted, namely:— 

3A. 33012400, Following essential oils other than Any Unregistered Any Registered 

33012510, those of citrus fruit namely:— Person Person.” ; 

33012520, (a) Of peppermint (Mentha piperita), 

33012530, (b) Of other mints: Spearmint oil (ex- 

33012540, mentha spicata), Water mint-oil (ex- 

mentha aquatic), Horsemint oil (ex- 

mentha sylvestries), Bergament oil 

(ex-mentha citrate). 

2. This notification shall come into force on the Ist day of October, 2021. 

By order and in the name of the Governor of Madhya Pradesh, 

R. P. SHRIVASTAVA, Dy. Secy. 

  

Praia, WIS ART Ta TT MMH, Tea SRI MTT Sas ARTA, sia @ afxa aan wenthd—2021.


